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of -ther Rajasu-nan Judm:al Sumcc Rule-: 2010 the Govcrnor of the Stabc ef Rajasthan on the
z"memﬂxendatmn of the Rajasthan High Courtis pledsed to appomtlpromotc Sarva Shri Harendra Singh
“and Phool Singh Tomar, presently. workmg as ADJ on ad-hoc basis, i Distri¢t Judge Cadre on regular

basis under Rule 43 of RIS, Rules with :heu' placemant in the select list d.atsd ‘!5 07. 2013 preparc&i under
Rulz: 4" of RIS.Rules, 2010. -

; Revised List after placmg the names of Sarva Shri I-Iarcndra Smgh and Phool Smgh Tomsr ¢ as pcr
the.lr ongmal seniofty aooordmg to schcdulc-v 2
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"I NAME, OF OFFICER&
| Sarva Shril Ms./ Smt.

C_ATEGORY,

T CP.SHREEMALYL .

JAGMOHAN. AGARWAT_,—I LSINCE. RETD )_

| SHIVDAYAL STI\IQH

|- ABHAY JAIN,_ -

I GYARSI LAL SHARMA' -

1 DHARAM DUTISHARMAﬁ e

“FCRANCHAL MISHRA. . . T

BHALLA RAM PARMAR. -

| NANDINI VYAS”
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GYAN PARKASH GUPTA

'RK SHARMA~III

| RS, CHOUDHARY -~ .-

I MARERDRA SINGH STS0DTA

T RAGHAVENDRA. KACHAWAL" 5

"RAMESIT KITMAR. SHARMA

-HARFNDRA SINGH
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AYUB KHAN

FOGESH KUMAR SHARMA

ATUL KUMAR SAXENA

| BALJIT SINGH -

'J.PSHARMAIV

TPH

GGH AR

| MARENDRA KUMAR SHARM'A f-;f i
VIKRANT GUPTA . o
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SATYA NARAIN VYAS

REETA TEJPAL -
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BRAIENDRA KUMAR

HARUN'

ATAY SINGH

RAVISHARMA -

- RAM NIWAS JAT-

ANANT BRHANDARI

ALOK SUROLIA

1 ASHA KUMAR]

| ATEET KUMAR T-TI‘NGER
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[ AJAY SHARMA,

" RAVINDRA KUMAR -

SIYA RAGHUNATH DAN :

I B.LBUGALIA

| AM SURESH FRASAD_,

SUDHIR PAREEK: ..

| OMI PUROHIT,

PRITHVI RAJ SHmA

PRAVEEN KUMAR

" TURMILA VERMA .
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MAHENDRA STNGH

| KESHAV KAUSHIK

T { SATISH CHANDRA

YUDHISTHIK SHARMA .
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B queﬁzﬁ o l‘he appomtmcnt order of thae candldate at 8T, No 12 hm not bcen 1ssued
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5 This Order. Yias been zssued Ieavmg the number of’ post. referable to ‘sealed cover’ case

_ _.unﬁlled. However, it is: nonﬁed that this list shall remain subgect to revision after- opetiing )
- ef sealed cover; and % ‘the ‘event of any such \*ealed COVET Case” bc:ng recommended for 7 |
L pmmmmns the concemed candxdate ghail occupy the roaster pont in the cyclic order as - |

: hcfshe would have nccupxcd if mcfudcd in the oni gmal list as pet hzs/her scmonty

N.oite_-éi." .Dunng the process of these selecuons, the candldate at senal N02 Sha Iag Mohan

Agarwal-[ (regular p promotion_’ category) was promoted in the Districl Judge Cadre by the
. order dated 25, 03.2015: The nromouon as regards him would relate bacl\ to the date of such
4 ,ad—hoc pmmouon e _ i

.. g T i ¢ By nrder uft (‘overnur' .
Ik S (DeepakMaheshwari) i ‘
: , : - : Pnu(:xpal Secretary to the Gmemmenl

Cupy fnrwar ded to the followmg for mformanon and necessary action:-.

. --meCIp"al Secretary to H.E, the .Governor, Rajasthan, Jaipur, -

Principal Secretary to Hon"bie Chief Minister, Rajasthan, Jaipur,
Personal Assistant to Honi’ble Law Minister, Rajasthan, Jaipur.

" Personal Secretary 10 Chief Secretary Ra;asthan Jalpur
Accointant  General, Rajasthan, Jaipur: .
""Sccret:try, D.0.P(A1), Rajaathan Toipur. e ‘ '
W Registrar Gaueral jsrhan High (,ouxt, Jodhpu: wn‘h reference to l'us No 6725 dated

S 18.04.2018, .

~Registrar (Admn) Jsthan Hzgh Court, Jaxpur Btsm,h J.npur
. Director, Information- & Public-Relations, Rajasthan, Jaipur, - :

Concemed Officers through Repgistrar General Ra}sthan ngh Court Jodhpur _

. Pérasnal fileg of the ofﬁcer concemed' ) 7 ql _(
o S @}L ,‘3\
(Rajmdel Kumar) © '

Deputy Seu-etary o the Gm-ernment
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- action:-

RAIASTHAN HIGH COURT, JODHPUR

N, RJS/Estt /B2(i)/06/2014/ ’17% - Date : (3.05-2015

Copy forwarded to the followmg for mformat!on & necessaly

-‘1;'C0ncerned Ofﬁcers
2.
3.A.0., Confidential/Vigilance/ Accounts (Loan & Advance)/ Building

Deputy Registrar (Conﬁdentlal) Rajasthan ngh Court, Jodhpur.

Cell/Subordinate Court - (Estt. )/Statlst|cs Section, Rajasthan High

- Court, Jodhpur.
4.

A.0J., (Classification) (Web- sute) Rajasthan High Court, jodhpur/
Bench Jaipur.

| - 5.Junior Accountant (Pension Cell)ljumor Accountant/D.E. Clerk /

~ Transfer & Posting Clerk/Leave Clerk/ Misc. Clerk/Bill Clerk/Service

Book Clerk, RJS (Estt.) Section, Rajasthan High Court, jodhpur.

6 Computer Cell.
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